
12.07.2018                J-1             PRONOUNCEMENT OF JUDGMENT(APPLT.JURISDICTION)

 COURT NO.22  
      HON'BLE MR.JUSTICE RAJIV SHAKDHER

AT 2.15 P.M.

1. W.P.(C) 6151/2016 M/S. MOTHERSON SUMI ELECTRIC V.LAKSHMI KUMARAN, YOGENDRA ALDAK
WIRES KARAN SACHDEV, SHIVA LAXMI
VS. UNION OF INDIA & ORS. SRIRAM KRISHNA, MAHIMA SINGH

SIDDHARTH SINGH

HIGH COURT OF DELHI  REGISTRAR (LISTING)
   11.07.2018



12.07.2018                                FOR PRONOUNCEMENT (ORIGINAL JURISDICTION)

COURT NO. 29
HON'BLE MS. JUSTICE MUKTA GUPTA

 
1.  CS(COMM) 24/2016          KONINKLIJKE PHILIPS  PRAVIN ANAND, VAISHALI MITTAL,
                              ELECTRONICS N.V.             SIDHANT CHAMOLA,VRINDA GAMBHIR,
                              Vs. RAJESH BANSAL, SOLE       SAUGAT KHURANA, MRINALI MENON,

PROPRIETOR, MANGLAM TECHNOLOGY SIDHARTH AGGARWAL, SWATHI SUKUMAR,
NAMRATA PAHWA, NIKHIL PILLAI

2.  CS(COMM) 436/2017         KONINKLIJKE PHILIPS N.V.    PRAVIN ANAND, VAISHALI MITTAL, 
                              Vs. BHAGIRATHI ELECTRONICS & SIDHANT CHAMOLA, VRINDA GAMBHIR,      
                              ORS.                       SAUGAT KHURANA, MRINALI MENON,

SIDHARTH AGGARWAL, SWATHI SUKUMAR,
NAMRATA PAHWA, NIKHIL PILLAI,

****

COURT NO. 21 (OS-F)
HON'BLE MR. JUSTICE JAYANT NATH

    AT 10.30 A.M.

22. O.M.P. (COMM) 260/2017    IRCON INTERNATIONAL LIMITED  DINESH AGNANI, LEENA TUTEJA, ISHAN 
                Vs. HINDUSTAN CONSTRUCTION   CHAWLA, DAYAN KRISHNAN, MALVIKA LAL, 
             COMPANY LIMITED              SANJEEV SHESHADRI 
   
23. O.M.P. (COMM) 261/2017    IRCON INTERNATIONAL LIMITED  DINESH AGNANI, LEENA TUTEJA, ISHAN   
                 Vs. HINDUSTAN CONTRUCTION    CHAWLA, DAYAN KRISHNAN, MALVIKA LAL,    
                COMPANY LIMITED              SANJEEV SHESHADRI 

**********
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